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JOINT SITE VISIT REPORT

NGT Original Application No.: 69/2020 (WZ) Rakesh Dhotre vs. State of Maharashtra & Ors.

Date of visit : 11 November, 2020 Time : 15.00 hrs

Site

: Bavdhan Khurd, Near Chandni Chowk, Pune.

Members present during visit: 1. Pratap Jagtap, Sub-Regional Officer, MPCB-Pune 1

2. Mangesh Dighe, Environment Officer, PMC.

3. Sandesh Shirke, SDO, Maval, Pune.

4. Ratnakar Pandey, DGM ( Environment) Maha- Metro
5. Kishore Bharekar, Site Engineer, NCC, NHAI

6. Renu Gera, Sr. Environment Expert, Maha- Metro
7. Agniva Ghosh, AM (Legal), Maha- Metro

8. Shrikant Vayadande, Executive Engr, PMC

9. Chandrakant Gaikwad, Dy. Engr, PMC

10. Swapnil Khot, Jr. Engr, PMC

11. Satish Shinde, Jr.Engr., PMC

12. Vaibhav Ghatkamble, Sanitary Inspector, PMC

Submission of Joint Committee Report as per the order passed by Hon’ble NGT dated 06-
10-2020 in Original Application No. 69/2020, Rakesh Ramesh Dhotre vs. State of

Maharashtra and Ors.

1)

2)

3)

Hon'ble NGT vide Order dated 06/10/2020 constituted a joint committee of the District
Collector, Pune; the Municipal Commissioner, Pune municipal Corporation and
Maharashtra Pollution Control Board and directed the Joint Committee to submit the
factual and action taken report.

As per the directions, a joint site visit was made by officials from Maharashtra Pollution
Control Board, Pune Municipal Corporation, the representative of the district Collector,
Pune and Maha- Metro on 11th November, 2020 to assess the situation on the BDP area
on a hill located in Bavdhan Khurd, near Chandani Chowk, Pune.

The site visited is on a hill adjoining Chandani Chowk. The said area falls under BDP —
Bio Diversity Park reservation under the Development Plan of Pune Municipal
Corporation. The place is on the peripheral area of Pune city, approximately 2 km from
the Bangalore - Mumbai Highway road. Dumping of soil debris and construction material
was observed at isolated places in the vicinity of the area visited. The photographs are
attached and annexed as Annexure- | for reference. As the location is accessed
by trucks, it was important to identify key organizations whose construction activity is in
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the vicinity which may attract the dumper trucks to unload the debris in isolated areas in the
reserved lands on hill. The role of following three organizations is described as below:

)] PUNE MUNICIPAL CORPORATION

The urban local body has made a reservation termed as BDP- Bio Diversity Park reservation
in the Development Plan. The BDP zone is spread across various locations in Pune city on
the hills and hill slopes admeasuring total of 978 hectares of land identified as green spaces
in the city. Since these lands are reserved as BDP, no construction is allowed in such areas.
The site in question near Chandni Chowk falls under Bavdhan Area. It was observed that
trucks were dumping debris in S. No. 11, 12 and 15 behind the PMC water tank. Upon
interrogation, it was found that two truck bearing nos. MH-12 F7 8140 and MH-12 GU5612
both having Maha-Metro Logo sticker on them, were unloading the material. A notice letter
was issued to Maha-Metro for removing the dumped material.

ACTION TAKEN : The areas of BDP are susceptible to illegal dumping during night or day
time by unknown trucks coming from any other construction sites. To stop such dumpings,
the Sanitary Inspectors of PMC Kothrud Ward office have taken action of few trucks and
levying fine of Rs. 5000/- to the owners of dumping trucks. The staff of PMC ward office visits
the place regularly to keep a check on any further dumping by trucks. The copies of such

notices and challans is attached in Annexure —II.

C&D WASTE POLICY: Due to rapid urbanization in Pune city, many construction activities
are taking place around and within the city. Taking into consideration the C&D waste
generated by small waste generators to Private Builders and infrastructure projects, the Pune
Municipal Corporation has a C&D waste policy approved by General Body of PMC and has
come into effect per a circular w.e.f. 12-6-2019. A C&D waste processing plant is made
operational at abandoned quarries at Wagholi which is operated by an external agency
deployed by PMC. Feeder points are identified at 15 ward offices of PMC all over the city. A
toll-free number 18002339595 is provided for assistance. The construction waste is
processed, and material is crushed and recovered for reuse purpose. The details of C&D
process are attached as per Annexure- II.
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() MAHA- METRO

A letter was issued to Maha- Metro by Pune Municipal Corporation asking them to remove the
dumping that was done by truck nos. MH-12 FZ 8140 and MH-12 GU5612 both having Maha-
Metro Logo sticker on them on 18.05.2020. These trucks were found unloading the debris on
Bavdhan hill area which falls under BDP reserved land of Pune Municipal Corporation. However,
vide letter dated 22.05.2020 Maha-metro informed PMC that, on 15.05.2020 no activities related
to.debris on earth/ rock disposal was conducted from Hill view Car Depot (Vanaz Kothrud Kachara
Depot Maha Metro). The dumpers bearing no. MH-12 FZ 8140 and MH-12 GU5612 both had
worked depot site only for two day i.e. from 5" May to 6t May 2020 and currently are not working

- for Maha- Metro. Maha-Metro has also informed that, after enquiry it come to notice that, dumpers

are working for some other agency for shifting of excavated material by using the logo of Maha-
Metro. Copy of the notice issued to Maha- Metro is attached in Annexure- IV and Maha-metro
reply is attached in Annexure- V.

()  NATIONAL HIGHWAY AUTHORITY OF INDIA
Excavation for construction of Flyover at Chandni Chowk is in progress by National Highway
Authority of India. The team visited construction site to identify locations where the excavated
material is stored. The engineer from NCC construction company working under NHAI, showed
the team, huge amount of excavated material ( attached photos in Annexure =VI) which is stored
near Chandni Chowk at the construction site. The excavated earth material is stocked for the
purpose of backfilling which will be required while constructing the flyover. All the excavated
material, though it appears to be dumped along main highway, it is in within the premises of
ongoing construction site of NHAI and is properly fenced, away from main highway for safety

reasons.
CONCLUSION :
The dumping of construction debris remains a problem for cities as urbanization is at a rapid pace.

The urban sprawl is in a large area and sometimes goes beyond the city limits, a few miscreant
truck owners usually find no man’s land to illegally dump their truck loads. It is imperative that the

building construction industry adhere to C& D waste policy adopted by PMC and strict actions to



be taken for illegal dumping and a vigil to be kept at various likely locations of dumping. However,
for the particular location mentioned by applicant, in the lérger interest of keeping the hill free of
debris, the PMC shall prepare time bound action plan for the removal of the dumped material at
BDP- Bio Diversity Park, Chandni Chowk, Bavdhan, Pune alongwith strict surveillance to avoid
- such further unauthorized dumping. Also instead of centralized plant at Wagholi for whole PMC
jurisdiction, it is suggested that, PMC shall decentralized C&D processing plant at various
locations to cover total PMC jurisdiction.

-
( PratapJagtap) (Mang ighe)
Sub-Regional Officer, Environment Officer,
MPCB, Pune-| Pune Municipal Corporation
. (S Shirke)
Date:- 23.08.2021 Sub Dirfsional Officer,

Place:-' Pune aval- Mulshi
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ANNEXURE -l

Soil Debris and construction material dumped in Bavdhan Hill area near Chandni Chowk

Bavdhan 3

Bavdhan 4
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ANNEXURE -l
Copies of such notices and challans issued for illegal dumping
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ANNEXURE -l

C & D waste processing facility of Pune Municipal Corporation

4.2 S0 U 00 0 B0 Y ot
PUNE MUNICIPAL CORPORATION
C & D WASTE PROCCESSING PLANT

GAT NO. 229/2, WAGHOLI - BHAVADI ROAD, VILLAGE BHAVADI, TAL - HAVELL PUNE
RUN BY
S A INFRA, PUNE
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C & D waste processing circular
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C & D waste processing flow chart
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ANNEXURE -1V

Notice sent to Maha- Metro for illegal dumping of debris
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& |  Pnnesve- V

p—

nmm«:muw >
i SR A Yo Wi fafies
Sy MAHARASHTRA METRO RAIL CORPORATION LIMITED
{

e R e AT wrTEATar O SEER)
Joint Venture of Gowt, of India & Govt. of Maharashtra
PUNE METRO PUNE METRO RAIL PROJECT
e i
Maha-Metro/P1 WlCPM-DepoM-I.V.P—R.MOMﬁ Date: 22/05/2020.
To.
Executive Englneer,
Construction Department,

Zone 3, PMC, Pune.

Subject: Constpuction of 2108 Rolling Stock Depots at Range Hill & vanaz depat including
Civil and E&M Works for Pune belra Rall Project. %
Reg: Debris Dumped at Pune, Bavadhan Khurd Area under PMC

Ref: 1) Your Letter No: §55 Dated 18.05.2020

With reference to the above subject and your jetter relerence above, it Is to bing o your kind
notice that on 15.06.2020 no activities related to debris of parihirock disposal was conducted from
Hill View Park Car Depat {Vanaz Kothrud Kachara Depot Maha Metro). With reference to the
. dumpers mentioned in your letter, the sald dumpers bearing registration no MH 12 FZ 8140 and
MH 14 QU 5812 had worked in our Depot site only for two days ie., from 5™ May to & May-2020 and
currently are not working tor Maha Metro. On enquiry itis noticed that these dumpers. are warking
for soma other agency for ghifting of excavated material by using the COGO ot Maha Metra,

e 4t Wt 2

numbaummﬁﬁu&wd MH !L:\L;%

& y“mmnm-

Further, on our site visit it was found that dumping is being done by durapers bg‘anng ;pggsuaﬁm

Also, during our enquiry, it Is feamt that the debris are being dumped by contractot Ws Patil /
and lovelling of the same being done with a JCB bearing registration no MH 12 EB 1219 which Is
amfls:'F deployed by the sajd company at the location. The photographs ot the same are enclosed for

ence.

lnuwviawqueahova.ltisdearmalmhamuo never dumped an

y debris/Unwanted
Materlal at the said location le., Pune, Bhavdhan Khurd survey no-12, 13 & 15 behind water tank
without permission and does not bear any responsibility for any consequences at the said location.

Ce: 1) Director- Works (For Kind Information Please).
2) Director ~SP (For Kind Information Please).
3) CPM-Depot.

Enct: Photographs.

; == CORPORATE OFFICE: PURE
1* oo, The 0 )
Orion Sufiding, Arfjun Mwﬁukﬁn{.l ?:m Opp. St. Mira’s College, Koregaon Park, Pune - 411 001, Maharashtra, India Tel: 020-

-mai it gma.com, Website: ww.pwcmmmln.uq o zeosiorarn
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4\

Scanned with CamScanner
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ANNEXU

RE -VI

The excavated earth material is stocked for the purpose of backfilling for the flyover construction
by NHAI, near Chandni Chowk

NHAI Flyover construction site 1

NHAI Flyover construction site 2

NHAI Flyover construction site 3

NHAI Flyover construction site 4
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